
LEGISLATIVE ASSEMBLY 
NATIONAL CAPITAL TERRITORY OF DELHI 

 Tuesday, 23 August 2016 / 01 Bhadrapada, 1938 (Saka) 
2.00 PM 

REVISED LIST OF BUSINESS 
 

1.  Question Hour: Starred Questions as shown in the separate list to be asked 
and replies given. 
 

2.  Papers to be laid on the Table: 
I. Shri Manish Sisodia, Hon’ble Deputy Chief Minister to lay the copies of 

the Annual Report of Delhi Urban Shelter Improvement Board for the year 

2014-2015 on the Table of the House. (EnglishVersion). 

II. Shri Satyendar Jain, Hon’ble Minister of Transport to lay copies of the 

following on the Table of the House: 

1. Separate Audit Report 2014-15 (English & Hindi Version). 
2. Annual Accounts 2014-15 (English & Hindi Version). 
3. Delay & Review Statement (English Version) 
4. Notification No. F. 3(218/MRTS/TPS.2015/83 dated 11th April, 2016 

regarding Odd/Even scheme – Part-II (English & Hindi Version). 
5. Notification No. F. 19(96)/Tpt/Sectt./2010/148 dated 26th July, 2016 

regarding prohibition of plying and idle parking of all motor vehicles in 
NMV Lanes (English & Hindi Version). 

3.  Calling Attention (Rule-54):  
Shri Amanatullah Khan to call the attention of the Hon’ble Deputy Chief 
Minister regarding restoration of Wakf Land to the Wakf Board from the control 
of DDA. 
 

4.  Special Mention (Rule 280): The following Members to raise matters under Rule-280 with 
the permission of the Chair: 

1. Sh. Mohinder Goyal 

2. Ms. Alka Lamba 

3. Ms. Bhavna Gaur 

4. Sh. Surender Singh 

5. Sh. Shri Dutt Sharma 

6.  Ms. Sarita Singh 

7.  Sh. Jagdish Pradhan 

8.  Sh. Vishesh Ravi 

9.  Sh. Parveen Kumar 

10.  Sh. Jagdeep Singh 
 

 

5.  Consideration and passing of  Bill: 
Shri Manish Sisodia, Hon’ble Deputy Chief Minister to move that ‘The Delhi 
Tax on Luxuries (Amendment) Bill, 2016’ introduced in the House on 
22.8.2016 be taken into consideration. 
Also to move that the Bill be passed.  
 

6.  Short Duration Discussion:   
Shri Jagdeep Singh 
Shri Amanatullah Khan 
Shri Raju Dhingan 
to initiate discussion on the threat of epidemic-like situation arising out of poor 
sanitation facilities provided by the Municipal Corporation. 
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